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e'Llii-aikt  

t: 1 e 
	Justice b,C, saksena t  V.U. 

honiLle Mr- S. aas Gupta, A. M. 

1 . Sri 0handrika s/u sri Chullan 

2.  it KaffirUl haqUe 5/0 sri Karimullah 

3.  a Sam ueo Sp sri 1441bar 

4.  " Lakshmi Niwas Shukla Sp Sri shiv Prasad Shukl 

be 	a ,ITa+ i raM S/0  Subhanand 

6. 	n Jagdish Spa Sri ham Bharosa 

i . 	a  Ram Nayan 5/0 Sri hajdeo 

84 	
a ham Ashish sito Sri Buddhu 

9. n Sugriv  sio sri ham Sagthva 

10. n bajrangi  thishra Slo :hail Kazan Mishra 

IL 	II baboo ham 5/0 Sri bhagawati 

19 	' baijnath sic) sri Lakshman TNakur 
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loam SanW are Si 0 Sri Gajraj 

Pares  Nath s/o sri Lanshi 

Pramod Kumar Sinha Stio Lakshman prasad 

Molahoo s/o sri Faujdar 

Aajendra 5/0  Sri ham Lal 

Lalsa S/0 Sri tianshi 
Sugreev S/o Sri Chandra Bali 

Rajool S/o Sri i;lajnar ,di 

bechan 5/0 Sri haj Kumar 
Sudarshan S/0 Sri Luddhu prasad 

grit jeo Slip Sri ham julare 
Jitenara s/o Sri Jakhan 

Lailan prasad 	Sr1 ham py are 

riaM Narainulaurya spa Sri ja
ddu kr ad 

Ravish Ghand 	sri Para 	Nath 
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29.  
30.  

31.  

Gantiat s/o sri Algoo 

a hafeck Sic Sri Gai.Thour 

a Shreekant S/0 sri Kashi 

haj Kumar ;Jo Sri pa} an ueen 

so• 
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32, a in Ve 1 a S S/C Sr i sawadi 

33, Shyam Lal 	Sri i;helawan 

jhan I Liam si Sri Ehagwati 

35, Siam 4i11afl 5/0 31i Raja Ram 

36, Sant taj 3/0 Sr1 Mato aadal 

37. • 	dam Eachan sio Sri shcharat 

38. Pram0d Kumar Sp Sri Lakshmi arain 

39. Frahlad sio Sri ..-,hhotey Lal 

40. Sama Slo sr i Ram pr a s ad 

41. rtam Natfl 5/0 banwari 

4), 	ilaroga We Sri &adnal. tarn 

43. sio Sri Mangaroo 

44. ita tti 3/0 Sri Wlaichi 

45. Raja Ram 3/0 Sri Ayaroo 

46, • .iorakh Eath s/o sri Kanhaiy a Lal 

47, shiv shankar S/o Sri Kanhaiya Lai 

48, Kam bit 3/0 Sri Ham' iy are 

49, Eheem We Sri diarihar 

Al! working as 	scale Khalasi 

under Chief Permanent w ay inspector (east) 

N, E,nailway , Gorakhpur. 
in the im;ff ice of Assistant Engineer (nest) 

Railway , Gorakhpur. 

sri. Anil Kumar , d:',Ovocate) 
	 Appl lc. ant s 

Versus 

Union of Inaia through E.:LI:era'. M.anacjcr(p)/C, U 

r1•  Railway , L.doraknpur. 

„divisional diailway :.:anaiaer 

, iucknow. 

Assistawt Encineer (t,est), 

Open Line, 	L, Railway , Gorakhpur. 

Chief Enyinear, 

1..; (inst.( Lctic-in, 	RatE.ay ,• 

•Sur,  akhi,ur„ 
srivastava, d‘tivc.c ri te) 

	 RC sp en„, Cr 
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Li 4 	h O.) r a 1 

,Vv honsOle :4r- Justice L.C7  Saksena.  

heard learned counsel for the parties. 

Through this cA the applicantSchallenj:4 
2.  

an 
 order dated 30-12,199i /2,1-i992 (Annexure-iii-i) 

by which a  Combintiocniority List of Project Labours 

oi byls•  Construction and open Line sta
ff unser the 

flssistant engineer (west) hos been prepared. 

3. 	Learned,  counsel for the applicant‘subitt
-d 

11,4iciatap‘ 	 t%.6 Is 
- 	arc contrary to .be provisions of 

2301 of the i4L 	though this Laid pica has 

Leen taken in the 	and has been i;Wg40:the b ar 

by the learned counsel for the appiicsnt, on our 

pointed query that as to how that provision has been 

violated, the learned cbunsel for the applicant as 

unable tc Ind loot% ' The learned counsel for the 

apiiicant then submitted that the seniority list 

in which the applicantiwho are Lpen Line Casual Labours 

have been merged with Project Casual LabOUT5 and Yzve 

been assigned seniority below casual labours and thus 

because of wrong assignment of seniority in the 

Combined Seniority iist, they have been prejudiced, 

have perused the seniority list in the light of 

the submissions made by the learned councel for Me 

ap;dicnnt, Learned counsel for the respondents placed 

for our consideration the Circular letter dated 

li-9-1966 as also the letter dated 1422,.3-1975 

and the Circular dated i0/13-iu-198s, in pars 4 of 

the first Circular, the provision has been made as 

to how ana in what panner 	Constructisn Will be 

consiered for absorption after screening by ,pen 

Lisle uivision/Unit bn the basis Gi combined senioriti. 

The applicants who were working in the Civil Engineering 

Project and the project Labours have beer: itdioeCed to 

be absorbed depending on the completion of tho work 

who were working with the open line units as per \ 

tibia 

95s 
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Gicoiar dateu 13-13-1986, An illustL.,tion has bacn 

given iniicating the principle for distribution for 

1/4.pen t:6sual L i-Lours ark: foitt absorption. JJetailed 

distribution is indicated and (.hatre is no material in 

the vk to snov; that the principle laid down 
in the said 

two circular letters nave been violjtea and if so in 

\,:hat manner. 	C.)n 	,iJasis of ;the uaLCtia1 
VUPleauin s 

of the applicant, it is difficult to hul.d t at 1Lne 

combineiseicrity list has not been ry prepared 

in accordance with various cirsulcr letters caHi 

guioelines. 

4. 	Ln th, contrary v,e in trlat 	
ploadin9s of 

tnt applic,nL snd Liht: grcun: Laken by Lhc;i in che 

'cLLsoc. on suave misconception. 	the 

rave Lahen a plo, 1-1i6t the ncinftle Sup:or Gourt in Ma 

uuci.sicn in he case of  o snura all'aua-v Vs. Union of 

Lfts,i6 ackl 4.,rs,Aaircct 	for prepar3tiL)n of a0Cinel..; 
oUb vtV 

seniority list. iris is entirely ii.corzect. "e -dv-

perLsec• the decision of the i-ion'Llo 6uFreme (...ourt in 

Lht: rose of lnura Pal Yauav's case. the second Dround 

taken in the 	is that the project casual labours and 

open line staff constitute‘i separate unit, knis again 

is wholly misconceive.  

the applicants have challenced the seniDrity list 
lext72 

but they have not chosen Lo 	 any of We projee 

casual laboui's Who nave been assieC1 seniority over 

them, In the absence of this, it would not 

S exercise jurisdiction to interfere with He

combined seniority list. 
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or 
• 

For the reasons indicated hcreiabove, we find no 

T:(Jrns in the Lk. 	SJI1E: is Lileref re, uismnissed 

a ccorinly lea vim, the 	c LO ':cec Lb eir 0.  an 

Costs, 

cmherk 	Vice hairran 
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